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Dated, thc &l June,2022

Subject: Partial modification - I)irection under Section I6(5) of lrood Safety und Standards

Act, 2006 dated 30.05.2022 - reg.

Itcfcrcncc to thc dircction issucd vidc lrilc No. SS-M0151112022-Standard-

ITSSAI datcd 30.05.2022 opcrationalizing I)raft Irood Salcty and Standards (Food

Product Standards and lood Additivcs) Amcndmenl I{cgulations w.r.t. thc valucs o1'

'l'otal I)issr>lvcd Solids, Calcium and Magncsium.

In parlial modification, it has bccn dccidcd that implcmcntation datc of the abovc

dircction will bc from 01 .01.2023 and no lurlhcr cxtcnsion bcyond 01.01.2023 shall

bc providcd.
'l'his issucs with approval o1'thc compclcnt aulhority in cxcrcisc ol'thc powcr vcstcd

undcr thc Scclion 16(5) ollhc Irood Sal'cty and Standards Act, 2006.
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'l o:

1 . ItD(CS)-with a rcqucst to communicate to lrood Safcty Commissioncrs of all States/lJ'l's

2. Advisor (QA)
3. IIcad (ltCD)/llead (l{egulations)/ IIcad (l.cgal)

4. I)ircctor ('l'lCI))-with a rcqucst to communicatc to all Authorizcd Olllccrs
5. All ltcgional l)ircctors, ITSSAI

6. CI'I'O, FSSAI-with a rcqucst to upload this clarification on FSSAI wcbsitc

Copy to:

1. PPS to Chairpcrson, ITSSAI,

2. PS tO CI]O, ItSSAI,

2.

3.


